DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
‘Wednesday, 10 June, 2015/ 20 Jyeshtha, 1937 (Saka)
No. 19

Sub: DETENTION OF MEMBER
S22 SN IUN O MEMBER

The following message addressed to Hon’ble Speaker, Delhi Vidhan Sabha has been
received from Deputy Commissioner of Police, South District, Delhi. :

“ Sh. Jitender Singh Tomar, MLA, Delhi Vidhan Sabha,Hon’ble Minister of Law &
Justice, Tourism, Art & Culture, Language and Gurudwara Election, Delhi, GNCT of Delhi has
joined the investigation at 10,30 AM today from G-102, Shakurpur, Delhi and has been arrested
by Inspr. Satender Sangwan, SHO/PS Hauz Khas today at about 1.30 PM at AATS Office,
Vasant Vihar, New Delhi in case FIR No. 605/15 dated 08-06-2015 u/s 420/467/468/471/120B

IPC PS Hauz Khas.”

P.R. Meena
Secretary
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